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RECORD OF PROCEEDI NGS

Crim nal Appeal No.271 of 2003

Karan Singh & Os. Appel | ant (s)
VERSUS

State of MP. Respondent .

( Wth office report)

Date : 07/08/2003: This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE B. N. SRI KRI SHNA

For Appellant (s) M. Sushil Kumar, Sr. Adv.
M. Sanjay Jain, Adv.

M. Adol f Mat hew, Adv.

M. Harshvardhan Jha, Adv.

M. Hari Shankar K. Adv.

For Respondent (s) M. R P. GQupta, Sr. Adv.
Ms. Kamakshi S. Mehlwal, Adv.
M. Binod Kumar Jha, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

M. Sushil Kumar, |earned senior counsel for the appellants resuned his argunments at 10.35 a.
m and concluded at 12.10 p.m Thereafter M. R P. Qupta, |earned senior counsel

pondent started his argunents and concluded at 3.25 p.m
Arguments concl uded. Judgment reserved.

(Y.P. DHAM JA)  (VEERA VERMWR)
COURT MASTER COURT MASTER

for the res



